| TEM NO. 104 COURT NO. 12 SECTION 111

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL NQO(s). 5634 OF 2008

UNION OF INDI A & ORS. Appel | ant (s)
VERSUS

MAHARAJA SHREE UMAI D M LLS Respondent ( s)

W TH

C. A. No. 5635/ 2008

(Wth Ofice Report)

C. A. No. 5636/ 2008

C. A. No. 5922/ 2008

(Wth Ofice Report)

C. A. No. 6506/ 2008

(Wth Ofice Report)

SLP( C) No. 28055/ 2008

(Wth Appl.(s) for anendnent of cause title and with office report)
C. A. No. 6886/ 2008

C. A. No. 906/ 2009

(Wth Appl.(s) for permissionto file additional affidavit and with office
report)

C. A. No. 895/ 2009

(Wth Ofice Report)

C. A. No. 1296/ 2009

(Wth Ofice Report)

SLP( C) No. 938/ 2010

(Wth Appl.(s) for c/delay in filing SLP and with office report)

Date: 30/07/2013 These Appeals were called on for hearing today.

CORAM : HON BLE MR JUSTICE ANIL R DAVE
HON BLE MR JUSTI CE DI PAK M SRA

For Appellant(s) M. B. Krishna Prasad, Adv.
M. Shreekant N. Terdal, Adv.
M. B.V. Bal aram Das, Adv.

For Respondent (s) Dr. Mani sh Singhvi, Adv.

M. P.V. Yogeswaran, Adv.
M. M P. Devanath, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

List tonmorrow i.e. on 31.07.2013.

| (Jayant Kumar Arora) | | (Harjinder Kaur)
| Sr. P. A | | Court Master



